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61.  Hindustan Photo Films Closed -156059 NA NA
Manufacturing Co. Ltd.
62.  Hindustan Vegetable Oils Corpn. -2378 -1146 -2510 106
Ltd.
63.  Biccco Lawric Ltd. -2013 -1195 -1439 446
64. STCL Ltd. -28466 -29612  -35252 25

NA: Not Available

Utilization of PSUs’ surplus land for new infrastructure projects

2464. KUMARI SELJA: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(a) whether 1t 1s a fact that Government is planning to utilize the surplus land
available with Public Sector Units (PSUs) for establishment of new infrastructure

Projects in the country and if so, the details thereof, and

(b) the details of the surplus land available with various PSUs and the action
plan envisaged by Government and the details of the new infrastructure Projects
being established?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): (a) and (b) Details
of land of Central Public Sector Enterprises (CPSEs) is maintained by the concerned
CPSEs and is not centrally maintained. The decision regarding use of surplus land, if
any, for business expansion, diversification, restructuring, setting up of infrastructure
of new Projects or development either on its own or alongwith other is taken by
Board of Directors of Central Public Sector Enterprises/concerned Administrative

Ministries/Departments as per their requirements on case to case basis.
Cut in allocation

2465. SHRI RITABRATA BANERJEE: Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(a) whether 1t is a fact that there has been a cut in allocation for Housing and

Urban Poverty Alleviation, if so, the amount of decrease; and;
(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIYO): (a) and (b) Yes, it 1s a fact



